
THE GAU HATI HIGH COURT AT GUWAHATI
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From

To,

Sub:-

Ref:-

Me
Copy to.

Sir,

Withreferencetotheabove,Iamdirectedtoinformyouthatyouhave
been granted station leave permission from the early hours of 09'10'2021 till the

latehoursof2o.10.2021.Thein-chargeDistrictandSessionsJudge,Kamrup(M),
Guwahati will remain in charge of your Court and office in your absence'

Shri Kaushik Kumar Sharma,

loint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Shri R. Bhattacharjee,
Special Judge, KamruP(M),

Assam, Guwahati.

Station teave Permission.
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Dated Guwahati, the L October,2021.

1. The District and Sessions Judge, Kamrup(M), Guwahati

2. Ade Proiea Manager, Gauhati High Court'\,.

Yours faithfullY,
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